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B BEFORE THE HON’BLE NATIONAL GREE}N TRIBUNAL
WESTERN ZONE BENCH, AT :PUNE. |
ORIGINAL APPLICATION NO: 57 OF 2023.
Prakash, Premabhai Patel .... Applicant

Versus

The State of Gujarat and Others ... Respondents

Affidavit of Respondent no:2 District Developmengz? ‘

Officer, Valsad.

| Atiraj Chaplot , aged adult, serving as District Developmet

Officer, District Panchayat Valsad, do hereby on solemn affirm
and state on oath-as under: -
1. It is submiltted that pursuant to the orders passed by this
Hon’ble Tribunal dated: 4/10/2023 the present respondent . |
was directed to file respohsev more parﬁcularly in reference to ;
paragraph no:5 and 6 of the order.
2. Itis submitted that, oneofthe the issue pertains to three-
villages managed by the _\/illag.e. panchayat and under
supervision of the present respondent namely ,Bhagal, 2)
Dandi a_nd 3) Danti. The 'said'villages governed as per the
o %i&( | provisions of the Village Panchayat. The respondent herein

Dlstnc Development Officer
 District Panchayat Valsigrave leave to annex the details of all this three villages
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pertaining to the population and generation of solid waste

quantity per day. A copy of details showing the total

generration' of solid waste quantity per day, and other

relevant information is du!y annexed herewith this replyf

and marked as Annexure:A.

3. It is submitted that following steps have been taken in the
village Bhagal as mentioned below:

a. Proposal has been submitted for seeking approval for buying
an 'E—Vehicl'é'for'l-doof':td» door waste collection to Special
Comnissioner Swachh Bharat Mission by Director D.R.D.A . for
Bhagal village at an approxima‘tely cost of Rs. 300,000/~

b. Necessary .proéedUre for buying the E-vehicle will be started
immediatefy t.after obtaining the: approvél from Special
Commissioner SBM-G . The office of D.R.D.A is in touch with
concerned office for early approval. A Copy of the pro‘posal for
buying e vehicle sent t'cﬁlt‘hé-S’p-éc.iaI Commis‘sioner SBM-G for

village Bhagal togethé'r’ with 'E-nitiél*vprOposaI sent by Taluka

Developmenf officer ahd resolution of Bhagal village is duly
annexed cbllectively “herewith ‘this reply and marked as
Annexure: B-collectively. ?
c. In the Mean time, the plastic and solid waste will be collected
w by the Private vendor and said waste will be taken to

-l:'6if§i;ff:¢i'i)'évelopmentoﬁ@g{egation' shed -at Malvan, Malvan Gram Panchayat has
District Panchayat Valsag
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consented for allowing solid waste of Bhagal to be segregated

at Malvan in scientific manner. .. A Copy of the resolution
showing consent of Malvan Gram) Panchayat to use Malvan
shed for segregation. is duly annexed herewith this reply and
marked as Annexure:C

d. The resolution has been pagsed by the Bhagél Gram
Panchayat thét nece'ssa‘ry e*p;:enditure for services like door to
door collection, segregation cost, drivers and sweepers
expenses a»re»to be borhe by thelsaid Panchayat from their
own resources.. A Copy of the resolution showing consent of
Bhagal Gram Panchayat-in'sharing expenses of I\/Ialvan_ shed for \
segregation is duly annexed herewith this reply and marked as
Annexure D. Accordingly for the purpose of ségregation and

collection of waste, it -has been resolved that till the separate

done at Malvan.
4. It is submitted that following steps have been taken \ix

village Danti as mentioned below:

a. The Danti Gram Panchayat has one vehicle for door —to
door collection which was bought from grant of 15t finance
Commission, The efficient use of this vehicle will be ensured
@x for collection .bf the waste. After collection of the waste the

_ §-.fDi'stfictj‘Devél'opment omaste will be taken to segregation shed at Malvan. Malvan
- District Panchayat Valsad \
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Gram Panchayat has consented for allowing waste of Danti to

be segregated at Malvan in scientific manner. A Copy of the

resolution showing consent of Malvan Gram Panchayat to use

Malvan shed for segregation. is duly annexed hereWith this

reply and marked as Annexure:E. | : ‘
b. The plastic and solid waste will also be_collected by the
Private vendor and said waste will be taken to segregation

shed at Malvan. As Malvan Gram Panchayat has consented for

allowing solid waste of Danti.rtc_ be segregated at Malvan.

c. The Gram Panchayat Danti has passed resolutidn for the ‘

necessary expenditure for services like door to door collection

segregation cost, driver and other expense are to be borne by

the said Panchayat from their own resources.

d. Moreover for this three vilfages a proposal has been sent by
the Taluka Development Officer to the Collector Valsad for
allotment of separate land at kakvadi danti village in Valsad on
land bearing new survey/block no: 796 and old survey/ block
no: 2077 b.eivn'g gdvefnmént‘ I‘alnd‘ out of which 100 sq mtr may
be allotted fo’r=se'grégati,o'n of waste. A copy of the proposal
being sent to the Collector Valsad and Mamlatdar togethér
with the 7/12 abstract is duly annexed collectively herewith

. @( - this reply and marked as Annexure:F-collectively.

District Development Office
District Panchavat Valsad
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5. If is submitted that following steps have been taken in the
village Dandi as mentioned below:

a. The proposal has been submitted for seeking approval for
buying an E-Vehicle for door fo door waste collection to Special
Commissioner, Swach-h Bharét Mission by Director D.R.D.A. For
Dandi village at an approximately cost of Rs. 3,00,000/-.
Necessary procedure for buying the E-vehicle will be Started

immediately after obtaining the approval from Special

commissioner SBM-G. The office of D.R.D.A is in touch with
concerned office for early approval. A copy of the proposal for
buying e vehicle sent to the SpecialCommissioner SBM-G is
elready annexed at Annexure: B.

b. In the Mean time, the plastic and solid waste will be collected
by the Private vendor and said wa.ste. will be taken to
segregation shed at Malvan, Malvan Gram | Pancﬁaya‘t’ has
consented for allow_ing solid waste of Dandi to be segregated

- at Malvan in scientific manner . A copy of resolution sh‘owing

the consent of Malvan Gram Panchayat allowing the Dandi

marked as Annexure- G.

o D PATEL\®

Va!‘:‘-" a r‘z;s’{nCt

C. The resolution has bee'n passed by the Dandi Gram Pancha

that necessary eXDendlture for services like door to door
Dlstnct Development Otficer
. District Panchayat Valsad

collection, segregation cost, drlver and other expense are to be

L
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borne by the said Panchayat from their own resources. A copy
of Dandi gram panchayat for apportionment of expenditure to
be borne by the concerned village of Dandi is duly annexed

herewith this reply and marked as Annexure: H.

It is submitted that in continuation to the above facts and
action taken by the respondent no:2, the respondent no:4 has
carried out inspection on 23/01/2024 and the said report is
already placed before this Hon’ble Tribunal and thereafter
another inspection was carried out on sea shore and facts are
already on record. The respondent has not annexed the same
in order not to burden this Hon’ble Tribunal with repetition of
records. In the above set of circumstances the office of
respondent no:2 has undertaken their efforts in minimising
the waste and clear waste in the areas as mentioned herein
above and are in constant process of reducing waste and
undergoing exercise of proper disposal of solid waste.
Hence it is prayed accordingly.

Solemnly affirm on 14™ May at Valsad. &(\X{

Dated:14/5/2024

Distri cPD%?e?o%gntr Officer
District Panchayat Valsad.




PRAXIN D, PATEL

Advecate & Notary
12, Girdhar Chamber,
Kacheri Read, Valsad-396 001
Mcb 08825133899

.00k No.: de\,
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